¥y GeM  7e—

e Marketplace A™M"tMahotsav

e

Bid Number/gyel waies (Rs geam):
GEM/2024/B/4798368
Dated/feeisp : 04-04-2024

Bid Document/ fas g&mast

Bid Details/[9g faewor

Bid End Date/Time/RE s aa f al@/aag

25-04-2024 15:00:00

Bid Opening Date/Time/fas gead &I
ad@/aaa

25-04-2024 15:30:00

Bid Offer Validity (From End Date)/Q3 Q2reer
duar (9 A A ad@ A)

90 (Days)

Ministry/State Name/Fara /I & I

Ministry Of Finance

Department Name/[A#9r & =re1

Department Of Financial Services

Organisation Name/@316d & =1

Pension Fund Regulatory And Development Authority

Office Name/@aie I &l =TH

Pfrda-hg-new Delhi

Total Quantity/pe ar=r

22

Item Category/3ig Heary

Office Suite Software (V2) (Q2) ( PAC Only )

Years of Past Experience Required for

same/similar service/3=¢/8# a3t & AT |3 vear (s)
AT ford 3rgHa & ag
MSE Exemption for Years of Experience and N
Turnover/ 3Hd & auf § THTHS T ©
Startup Exemption for Years of Experience N

o}

and Turnover/ 3igHd & auf ¥ FIEIHT T

Document required from seller/fshar & &
AT GEAAS

Experience Criteria,Past Performance,OEM Authorization
Certificate

*In case any bidder is seeking exemption from Experience /
Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer

Past Performance/fRd ycdid 40 %
Bid to RA enabled/fds ¥ Raw arsh aftha fvar | No
ITC available to buyerfhdr & faT 3ucey v

es

IMSE

Type of Bid/fds & g

Two Packet Bid

Time allowed for Technical Clarifications

during technical evaluation/d&id HAidhad &
SN Ay FAEOT ¥ 3T FHT

3 Days
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Bid Details/f5 faaor

Inspection Required (By Empanelled
Inspection Authority / Agencies pre- No
registered with GeM)

Evaluation Method/#eis ugid Total value wise evaluation
EMD Detail/3uadr faavor

Advisory Bank/Tsarssiy & State Bank of India

EMD Amount/$uagr Y 35200

ePBG Detail/sdidish faavor

Advisory Bank/tsarssit §& State Bank of India

ePBG Percentage(%)/sdisl ufaera (%) 3.00

Duration of ePBG required (Months)/3ddisit &t

62
3ATEIT At (FE).

(a). EMD EXEMPTION: The bidder seeking EMD exemption, must submit the valid supporting document for the
relevant category as per GeM GTC with the bid. Under MSE category, only manufacturers for goods and Service
Providers for Services are eligible for exemption from EMD. Traders are excluded from the purview of this
Policy./aidt & erdf & ITAT STAS P & ST A=t B Hafdd Heall & forw s & @y du gafia gedrdst pedd o B
THTHS IR &b HANT hadl a3t & fow AfAatar aur Jarsif & fow dar gerar SuaAst § ge & T &1 aRAr ot 38 Aifd &
I/ AEL @M I &

(b). EMD & Performance security should be in favour of Beneficiary, wherever it is applicable./$Tast 3R Hurga
JATA T, ST TE I el &, et & ey gt arfew)

Beneficiary/arandf :

GM

Pfrda-hg-new Delhi, Department of Financial Services, Pension Fund Regulatory and Development Authority,
Ministry of Finance

(Daulath Ali Khan)

Splitting/fasea
Bid splitting not applied/atel AT o9 e fopam I,

MII Purchase Preference/ta3N$3ms @lig adadr

MIl Purchase Preference/TaH3mS3ms @lg adiadr No
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Details of the Competent Authority for Ml

Name of Competent Authority VENKATESWARLU PERI
Designation of Competent Authority Executive Director
Office / Department / Division of Competent

! IT
Authority
CA Approval Number 51
Competent Authority Approval Date 04-04-2024

This is to inform that PFRDA is already using MS Office and
shall be upgrading to new version. No other software is
acceptable. In order to meet the requirement of updating
Brief Description of the Approval Granted by the same to latest version (Microsoft Office LTSC Standard
Competent Authority 2021), this bid is being floated. MS Office suite is the
proprietary product of M/s Microsoft. This is in line with GTE
exemption granted by the DoE's OM No. F.4/1/2021-PPD
dated. 01/09/2021.

Competent Authority Approval for not opting Make In India Preference : View Document

MSE Purchase Preference/tainds @lig a¥iddr

MSE Purchase Preference/T#iuds @lg aiddr Yes

Details of the Competent Authority approval for PAC

Competent Authority Approval document for PAC : View Document

Name of Competent Authority VENKATESWARLU PERI
Designation of Competent Authority Executive Director
Office / Department / Division of Competent
. IT
Authority
CA Approval Number 49
Competent Authority Approval Date 2024-03-21 00:00:00
Brief Description of the Approval Granted by Approval of the competeqt agthorlty vide: Ngte #48 and
Competent Authority subsequent. For standardisation and convenience of users.
PFRDA officials are using the software since inception.

1. Experience Criteria: In respect of the filter applied for experience criteria, the Bidder or its OEM {themselves or
through reseller(s)} should have regularly, manufactured and supplied same or similar Category Products to any
Central / State Govt Organization / PSU / Public Listed Company for number of Financial years as indicated above
in the bid document before the bid opening date. Copies of relevant contracts to be submitted along with bid in
support of having supplied some quantity during each of the Financial year. In case of bunch bids, the category of
primary product having highest value should meet this criterion.

2. Purchase preference to Micro and Small Enterprises (MSEs): Purchase preference will be given to MSEs as
defined in Public Procurement Policy for Micro and Small Enterprises (MSEs) Order, 2012 dated 23.03.2012 issued
by Ministry of Micro, Small and Medium Enterprises and its subsequent Orders/Notifications issued by concerned
Ministry. If the bidder wants to avail the Purchase preference, the bidder must be the manufacturer of the offered
product in case of bid for supply of goods. Traders are excluded from the purview of Public Procurement Policy for
Micro and Small Enterprises. In respect of bid for Services, the bidder must be the Service provider of the offered
Service. Relevant documentary evidence in this regard shall be uploaded along with the bid in respect of the
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https://bidplus.gem.gov.in/bidding/bid/downloadMseMiiDoc/6241866/1712222672.pdf
https://bidplus.gem.gov.in/bidding/bid/documentdownload/6241866/1712222389.pdf

offered product or service. If L-1 is not an MSE and MSE Seller (s) has/have quoted price within L-1+ 15%
(Selected by Buyer)of margin of purchase preference /price band defined in relevant policy, such Seller shall be
given opportunity to match L-1 price and contract will be awarded for 25%(selected by Buyer) percentage of
total QUANTITY.The buyers are advised to refer the OM No.F.1/4/2021-PPD dated 18.05.2023

OM No.1 4 2021 PPD_dated 18.05.2023 for compliance of Concurrent application of Public Procurement Policy
for Micro and Small Enterprises Order, 2012 and Public Procurement (Preference to Make in India) Order, 2017.
3. Estimated Bid Value indicated above is being declared solely for the purpose of guidance on EMD amount and
for determining the Eligibility Criteria related to Turn Over, Past Performance and Project / Past Experience etc.
This has no relevance or bearing on the price to be quoted by the bidders and is also not going to have any
impact on bid participation. Also this is not going to be used as a criteria in determining reasonableness of
quoted prices which would be determined by the buyer based on its own assessment of reasonableness and
based on competitive prices received in Bid / RA process.

4. Past Performance: The Bidder or its OEM {themselves or through re-seller(s)} should have supplied same or
similar Category Products for 40% of bid quantity, in at least one of the last three Financial years before the bid
opening date to any Central / State Govt Organization / PSU / Public Listed Company. Copies of relevant
contracts (proving supply of cumulative order quantity in any one financial year) to be submitted along with bid

in support of quantity supplied in the relevant Financial year. In case of bunch bids, the category related to
primary product having highest bid value should meet this criterion.

Office Suite Software (V2) ( 22 pieces ) ( Under PAC)

Make microsoft

Model officeltscstandard2021

Technical Specifications/dali fafAPAr

* As per GeM Cateqory Specification/Sid FIll RAIRAT & AR

Specification Name/RfAf¥ @
A

Specification

Bid Requirement/fds & fav 3mawas (Allowed
Values)/3iAd {eA

BASIC INFORMATION || Product Type

Proprietary Suites

Offered Product are

2. Government Edition

SCOPE OF LICENCE "Types of Licence (Hint :
Select 'NA' if not

applicable)"

1.Perpetual

Licencing option

4.Device based

OFFICE SUITE Proprietary Suite

1. Microsoft Office

"Open Source Suite (Hint:-
Vendor can offer support
service to open source suite
on subscription basis)"

6. Not Applicable

Components of Office Suite
covered in the offered
product

1. Word Processor, 2. Spreadsheet, 3. Presentation, 4.
FILE CONVERSION

Operating Systems
Supported by the offered
product

1. Windows

The offered product have
support from OEM for

1. Updation for Patches and Bug fixes within supoort
period.
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https://bidplus.gem.gov.in/bidding/downloadOmppdfile/
https://bidplus.gem.gov.in/bidding/bid/showCatalogue/Pmg8pRZVI00SUeziG6n9i0b0a3m0s3RmTUreUdrWorg

Specification

Specification Name/fafRf® &
A

Bid Requirement/fds & fouw 3maas (Allowed
Values)/31Ad JT

Number of Years upto
which support is available
from OEM/Seller for
Updation (Patches and Bug
fixes) within support period

Number of Years upto
which support is available
from OEM/Seller for
Upgradation of version
within support period

NA

No of days Training
Provided at Site

0, upto 5, 6 to 10, 11 to 20, 21 to 30

Word Processor

Word Processor FEATURES

1. Word, 2.Themes, 3. File Annotation, 4.Built in Spell
Checker/ Grammer & Style, 5. Dictionary/ Theasaurus,
6. Utilities for manupulating and editing text

Spreadsheet

Spreadsheet FEATURES

1. Excel, 2. Database, 3.0pen XML File Format, 4. XML
File Filter Tool, 5.Queries, 6.Advance data
manipulation, 7.Formula Calculation Function, 8.Pivot
Table/ Tables

Presentation

PPT FEATURES

1. Presentation Tool, 2.Slide Transitions, 3.Themes,
4 Power View

FILE CONVERSION

PDF Editor & Convertor
Features

1. Word to PDF,, 2. PDF to word,, 3. Excel to PDF,, 4.
PDF to Excel,, 5.Scanned Images editing supported.,
6.PDF Split & Extract facility, 7. Search words within
PDF file

GRAPHICS

GRAPHICS FEATURES

1. GRAPHIC TOOL, 2. Drawings and Diagrams, 3.Path
editing tool, 4. Raster Graphics Editor, 5. Vector
Graphics Editor

COLLABORATION
TOOL

COLLABORATION TOOL
FEATURES

1. Schedule meetings & Events, 2. Relationships,
3.Cached Exchange Mode Sync, 4.Slider, 5.Exchange
Server Support, 6.0utlook Social Connector, 7.People
Pane, 8.PRF Files, 9.Video/ Audio Conferencing,
10.Real time Document Co- Authoring,
11.Collaboration over Same Platform Suite

GENERIC

GENERIC FEATURES 1

1. Accessibility, 2. Support for many native
languages, 3. 3rd Party Add -ons, 4.ActiveX Control,
5.Writing Support, 6.Gradient and pattern tools,
7.Files and Printing, 8. Editing and Formatting,
9.Language Tools, 10. Flexi Licence policy, 11.Forms,
12. Reports, 13.Billing, 14.Inbuilt security for
documents

GENERIC FEATURES 2

15.Compatability with SQL/ MySQL Integration, 16.
Templates, 17. Visual Basic Language, 18.Equation
Editor, 19.Version Information, 20. Web Apps, 21.
Azure Marketplace Connector, 22.Auto Discover, 23.
Live Preview, 24.Research Button, 25. Bug report, 26.
Notetaking software, 27. Email client, 28. HTML
Editor, 29. Online Editing

Cloud storage support for

4. NA
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Specification

Specification Name/fafRf® &
A

Bid Requirement/fds & fouw 3maas (Allowed

Values)/31d eI

SUPPORTED
HARDWARE
REQUIREMENTS AT
USEREND

Processor Supported in Bits || 32, 64

GENERIC
PARAMETERS

Valid Licence copy to be YES

provided

Software supplied through

URL Link

Input Tax Credit(ITC)/zeTqe & Hic(3IEERN) and/ T Reverse Charge(RCM)/Ra¥d UHR (3RHATH) Details

ITC on GST/SITHA W 3AYC I hize

ITC on GST Cess/aNTHE U HY hidc

100%

100%

Consignees/Reporting Officer/@XRct/Ruifésr 3@ and/ T Quantity/aArar

Consignee
S.No./®. || Reporting/Officer/ : el
g R/ AT Address/adr Quantity/arar Delivery Dﬁa?)r{s ®
31T
110016,B-14/A,CHATRAPATI
. . SHIVAJI BHAWAN, QUTUB
1 Sanchita Jaiswal INSTITUTIONAL AREA, 22 30
KATWARIA SARAI, NEW DELHI

Buyer Added Bid Specific Terms and Conditions/sa g s o Rz it fadw orf

1. Generic

OPTION CLAUSE: The Purchaser reserves the right to increase or decrease the quantity to be ordered up
to 25 percent of bid quantity at the time of placement of contract. The purchaser also reserves the right to
increase the ordered quantity by up to 25% of the contracted quantity during the currency of the

contract at the contracted rates. Bidders are bound to accept the orders accordingly.

2. Generic

Actual delivery (and Installation & Commissioning (if covered in scope of supply)) is to be done at

following address

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
5TH FLOOR, TOWER E, WORLD TRADE CENTRE
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10.

NAUROJI NAGAR
NEW DELHI
PIN CODE-110029

Generic

Installation, Commissioning, Testing, Configuration, Training (if any - which ever is applicable as per scope
of supply) is to be carried out by OEM / OEM Certified resource or OEM authorised Reseller.

Certificates

Bidder's offer is liable to be rejected if they don't upload any of the certificates / documents sought in the
Bid document, ATC and Corrigendum if any.

Scope of Supply

Scope of supply (Bid price to include all cost components) : Supply Installation Testing and
Commissioning of Goods

Service & Support

Dedicated /toll Free Telephone No. for Service Support : BIDDER/OEM must have Dedicated/toll Free
Telephone No. for Service Support.

Forms of EMD and PBG

Bidders can also submit the EMD with Account Payee Demand Draft in favour of

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
payable at
NEW DELHI

Bidder has to upload scanned copy / proof of the DD along with bid and has to ensure delivery of hardcopy
to the Buyer within 5 days of Bid End date / Bid Opening date.

Forms of EMD and PBG

Successful Bidder can submit the Performance Security in the form of Fixed Deposit Receipt also (besides
PBG which is allowed as per GeM GTC). FDR should be made out or pledged in the name of

PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

A/C (Name of the Seller). The bank should certify on it that the deposit can be withdrawn only on the
demand or with the sanction of the pledgee. For release of Security Deposit, the FDR will be released in
favour of bidder by the Buyer after making endorsement on the back of the FDR duly signed and stamped
along with covering letter. Successful Bidder has to upload scanned copy of the FDR document in place of
PBG and has to ensure delivery of hard copy of Original FDR to the Buyer within 15 days of award of
contract.

Buyer Added Bid Specific ATC

Buyer uploaded ATC document Click here to view the file.

Buyer Added Bid Specific ATC

Buyer Added text based ATC clauses

Bidder shall submit the folowing documents along with their bid :

1. Copy of PAN Card.

2. Copy of GSTIN.
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https://fulfilment.gem.gov.in/contract/slafds?fileDownloadPath=SLA_UPLOAD_PATH/2024/Apr/GEM_2024_B_4798368/CLM0010/ATC_275ec61e-960f-4189-97e21712223897164_am2@it.pdf

Disclaimer/s=fa=or

The additional terms and conditions have been incorporated by the Buyer after approval of the Competent
Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses
on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and
conditions governing the bid. Any clause(s) incorporated by the Buyer regarding following shall be treated as
null and void and would not be considered as part of bid:-

1. Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.

2. Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC.

3. Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item.

Mentioning specific Brand or Make or Model or Manufacturer or Dealer name.

Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
Floating / creation of work contracts as Custom Bids in Services.

Seeking sample with bid or approval of samples during bid evaluation process.

Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

10. Seeking experience from specific organization / department / institute only or from foreign / export
experience.

11. Creating bid for items from irrelevant categories.
12. Incorporating any clause against the MSME policy and Preference to Make in India Policy.
13. Reference of conditions published on any external site or reference to external documents/clauses.

14. Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

© ® N Uk

Further, if any seller has any objection/grievance against these additional clauses or otherwise on any aspect of
this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
such representations.

This Bid is also governed by the General Terms and Conditions/ Ig 9= araeg eaf & 37aeia off g &

In terms of GeM GTC clause 26 regarding Restrictions on procurement from a bidder of a country which shares a land border with India, any bidder from a country which
shares a land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to
undertake compliance of this and any false declaration and non-compliance of this would be a ground for immediate termination of the contract and further legal action

in accordance with the laws/ SV T TAT=T Al & WS 26 & TH H WA & WY HH W WS A aTd T F X T Wig
W iy & TE9 F AT F AT qH AT WS WA ared T a7 drs o = 3@ g F s g & faw it oy o
59 a8 95 & aren e WREd F wra Goligd @Ifes #F A9 od AT ST B sEA AHqurelad denr glem AR e o
I BYOT RFT ST T SEH AU o Bl T HIIT Bl dehrel AT I AR Plefed & AT A BN Plefell PRars
F AT G|

---Thank You/4=arg---
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https://admin.gem.gov.in/apis/v1/gtc/pdfByDate/?date=20240404
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